Annexure-1

Name of the corporate debtor: VAISHNODEVI DAIRY PRODUCTS PVT LTD.; Date of commencement of CIRP: 03.09.2019; List of creditors as on: 01/02/2021

List of secured financial creditors belonging to any class of creditors

(Amount in X)

SL

Details of claim received

Details of claim admitted
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admitted security uarantee > share in CoC
interest 8 party?
1 __[Mahesh Nagari Multi State Co. Op Credit Soc Ltd. Pune 3.49.54.586 3.49.54.586 ||Secured No 4.81 -
2__|Mahesh Nagari Multi State Co. Op Credit Soc Ltd. Pune 5.80.67.430 5.80.67.430 ||Secured No 7.98 -
3 _|State bank of India 31.19.01.641 31.19.01.641 |[|Secured No 42.88 -
5 __|Nagar Urban Co- op Bank Ltd 7.23.25.993 7.23.25.993 ||Secured No 9.94 -
6__|Relaince Home Finance Ltd 5.01.52.952 5.01.52.952 ||Secured No 6.89 -
7__| Axis Bank Limited -(Corporate G tee-Trikuta) 13.86.10.165 10.00.00.000 ||BG No 13.75 3.86,10,165
8 _|Union bank of India (Corporate G tee-Trikuta) 12.87.61.999 10.00.00.000 ||BG No 13.75 2.87,61,999
79.47.74.766 72.74.02.602 100.00 6,73,72,164
() )




